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Klilapplq or a lehool IIrl .". a 
DeIhl PoDce CHlclaI 

*1_. Shrl Shrl Chand Goel: Will 
'tile Minister of HallIe Aftalrs be pleas-
ed to .tate: 

(a) Whether a Delhi Police Official 
___ Uy kidnapped a sixteen year old 
~ Iirl from her home in Gautam-
aaear. New Delhi; and 
(b) If so, whether the culprit has 

jJeen arrested? 

''!'lIe .bllster of State in the Minis-
try .. Home Aftairs (Shrl Vidya ChB-
.... Sinal.): (a) Yes. Sir. 

(b) Be has not been arrested so far. 
Every eft'tlrt is being made to trace 
IIhe girl and the accused person. 
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NomiDaUon of tw, H.L.Aa. to Goa 
A8IeIDbl,. 

1'706-A. Sbri D. C. Sbarma: Will the 
Minister of Home Aftairs be pleased 
to state: 

(a) whether the Opposition Members 
01 the Goa Assembly have represented 
to the Prime Minister against the 
nomination of two Members to the Goa 
Assembly and have not been attending 
the Assembly Session in protest there-
to; and 

(b) if so, the action taken or pro-
posed to be taken in the matter7 

The Minister of state In tbe Minis-
try of Home Affairs (Sbrl Vldya Cba-
ran Shukla): (a) There had been such 
a representation from the President of 
an opposition party in the Union terri-
tory. The opposition members have 
been attending the Assembly during 
.he question hour and leaving the 
house thereafter protest a,ainst the 
nominations, 

(b) As the nominations have been 
made in accordance with law and the 
nominated members have assumed 
office. no further action is proposed to 
be taken in the matter, 

Loans to Private Bodies for bul1dlq 
bouses 

*1'709. Sbrl Madbu L1ma1e: 
Sbrl S. M. BanerJee: 
Dr. Ram Hanobar Lobla: 
Sbrl George FernaDdes: 
Sbrl Ram Sewak Ya4av: 

Will the Minister of Finance be 
pleased to state: 

(a) whether the West Bengal Local 
Self Government MinlJlter submItted 
any note to the Centre/Life Insurance 
Corporation about the Life Insurance 
Corporation's policy In regard to giv-
Ing of loans to private bodies for build-
Ing houses; 

(b) If so, the main suggestions made 
therein; and 

(c) the reaction of Government! 
Lite Insurance CorporaUon thereto? 




